NATIONAL COMPANY LAW TRIBUNAL -
 AHMEDABAD BENCH
 AHMEDABAD

Co. Appeal No. 36/252/NCLT/AHM/2017 .

Coram:

Present Hon ble Mr BIKKI RAVEENDRA BABU
S - - MEMBER JUDICIAL |

Name of the Company: | Jitesh Kapurchand Palrecha
' (Mechanical & Heat Treat Works Pvt Ltd)
vis... _
~ Registrar of Companies, Gujarat.
>ection of the Companies Act:  Section 252 of the Companies Act, 2013

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION

__REPRESENTATION.

1. PRRTIK THAKKRA  ADVOCATE 1} ppedland-.

SIGNATURE
e el

ORDER _

' Learned Advocate Mr Pratlk Thakkar present for Appellant None present for ROC

Appellant 1S dlrected to 1ssue n0t1ce of date of hearmg on ROC and shall ﬁle proof "
_ of service. - - - -

List the matter on 07.1 1.2017.

é\ foro—To By
'BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

Dated this the 12th day of October, 2017.




